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CP No.83/241-244/ALD/2016

Parties are represented by their respective counsels who submitted that
settlement talk is going on. Hence, he sought time for the same. Keeping in view of

this, a final opportunity is granted to the parties either to report settlement or be

prepared for further hearing in the matter.

S

The matter be listed on 10" October, 2017+ ——

Dated:08.09.2017 Sri H.P. Chatur{edi,'ﬁié'mher (Judicial)
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